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INTRODUCTION 

I. the Chairman. Committee 011 Subordinate Legislation havin, been 
authorised by the Committee to submit the report on their behalf, prescnt 
this Ninth Report. 

2. This Report relates to the implementation of tbe recommendation. of 
the Committee made in their Nineteenth and Twenty-first ReportJ (Tenth 
Lok Sabha) 

3. The Committee considered and adopted this ROport at their .ittin, 
held on 8 May, 1997. 

4. The Minutes of the sitting of the Committee are appended to the 
Report. 

NEW DELI II; 
MQy,I997 
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REPORT 

ACTION TAKEN BY GOVERNMENT ON TIlE 
RECOMMENDATIONS OF THE COMMI1TEE 

Under Dircdion lOS (1) by the Speaker, the Ministries are required to 
furni!ih from time to time statements of action taken or proposed to be 
taken by them on the recommendations made by the Committee in their 
reports. With a view to ensuring speedy implementation of their recom· 
mcndations, the Committee, an paragraph 93 of their Sixtccnih Rep"rt 
(Fifth Lok Sabha). had fiXed a timc·limit of six rlOnth~ wj~hin which the 
MinistricllDcpartments should implement their recommendations. If any 
.~a1ticular case it had net been pos.'iible to adhere to this time limit, they 
should ask for extension of time from the Comminee afler explaining the 
difficulties in implementing the recommendations. Still the cases of delay 
continue to occur. The Committee cannot but stress again that the 
Ministries should evolve suitable measures to streamline their procedure in 
order that the recommendations made by the Committee are implemented 
within the maximum time·limit of six months laid down by them. 

NEwDEuu; 
May, 1997 

Vaisllkha, 1919 IS) 

KRISHAN LAL SHARMA, 
Chairman, 

Commiltee on Subordinate LegisloJion. 
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APPENDIX D 

MINUTES OF THE TWElFnI SIrl1NG ()F 11m COMlIl.!TrEE ON 
SUBORDINATE l.EGlSlATION (Ei.hV:i~Il"d V)K :::AHHA) 

The Committee met on Thursday, 8 May. 1997 fmm 14.30 to 15.00 
hours ill Committee Room No, 139, Firs, Floor. P~rliament Hcm'.:.: 
Ann(:xe, New Delhi. 

Shri Kristtan Lal Sh&r;na -- Cht!irmUTI 

MEMDERS 

2. 5hri N. Dennis 
3. Shri Vijoy Kumar Khandclwftl 
4. Shri Guman Mal Lodha 
S. Shri D.B. Roy 
6. Shri P.C. Thomas 

SECRETARIAT 

1. Shrj Ram Autar Rum Director 

2. Shri B. D. Swan Under Secretary 

2. The Committe:: cf'nsidered and adopted their Eighth, Ninth and 
Tl'llth drilft )l.CpcaliS on Action Taken Replies. recc.ivcd from the Govero-
m""t (ll: th~ ,e~ommemJations of the Committee f.o~t,jncd if' Twelfth. 
Fl.ll.lrtcenth, Nineteenth nnd Twenty First rCp',rts of !he Committee (Tt:nlh 
L,.I,:. SlIbhil) nnd decided to present them (() the HQuse on 14 May, 19')7. 

3. The COUluuttec th~·n:oftcr. decided to undcrtv.k,~ a study tour nut-side 
Delhi during the forthcoming inter-session period. 

The Commitln then adjour"ed. 
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